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SUBHASSINGHA 
VS: 

UNIONOFINDIA&OTHERS 
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For the applicant 	: Mr. I. Mitra, counsel 
For the respondents : Mr. U.P. Bhattacharyya, counsel 

ORDER 
Per JusticeV.C. Gupta, J.M. 

Heard Id. counsel for the applicant and Id. counsel for the 

respondents. 

Compliance Report has been filed by the respondents. 	
S 

The order of termination of the applicant has been set aside. Ld. 

counsel for the applicant does not want to proceed with the case on 

instruction of the applicant. 

Hence, the contempt proceeding is dropped as 'withdrawn'. Notices, 

if any issued, stand discharged. 

S 


